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the Ernakulam Juncion of Cochin. It is
within the municipality surrounded by
_Domlous panchayaths, Much money is
iovested by the Railway Board in this
area, This station is not properly utilis-
ed or developed. Requests have been
made to the Government and the
Railway authorities for more and better
use of this station, stoppage of trains,
proper roads, removal of bushes, etc.
There is extensive Jand under it. The
rapidly growing Cochin city demands
that this disused of poorly used station
be put to better use. I urge the Govern-
ment to take speedy steps for the ex-
Pansion, stoppage of trains, if possible
for the Coach Factory in the land under
1ts possession, and usc it for the com-
mon good.

(iv) Provision of S.T.D. facilities in
Navada
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(v) Separate Pastal and Telecom. Circles

for Himachal Pradsh
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PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : The peoplei of
Himacha! Pradesh have been demanding
the creation of separate Postal and
Telecom. Circles for the State, for over
a decade now. The then Minister of
Communications, Dr. Shankar Dayal
Sharma, in answer to Unstarred Ques-
tion No. 1453 filed by me in the Lok
Sabha had stated on 29th January
1976, that the Government agreed to
the creation of these Circles in Principle,
if the State Government provided
suitable accommodation. I request that
the separate Circles for Himachal °
Pradesh be created at Ambala immedia-
tely. The provision of buildings at Simla
by the State Government could be
made later, and the Circles shifted to
Simla at that time. This step is ex-
tremely essential for the speedy develop-
ment of Postal and Telecommunication
facilities in this hilly State.

(vi) Need to Constitute a Committee to
Suggest steps for. reorganisation of
Central Intelligence Agencies

SHRI RASHEED MASOOD (Saha-
ranpur) : The sad happenings in Punjab
have unomistakably rrevealed complete
failure of the intelligence | network in
the State. The White Paper has admitt-
ed that ground intelligence was ‘weak’.

The failure of the intelligence in a
vast country like ours, has wide-ranging
and serious implications; and my
colleagues will agree that cffective and
efficient intelligence network is of vital
importance for country’s security and
integrity. The question regarding causcs
for its utter failure requires earnest and
serious thinking.

Coe T A ¢ N B
«..In a memorandum submitted to; ;the
Prime Minister on the 28th Aprit 1984
by the Cabinet Secretariat (RAW)
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Employees Association, it has been
alleged that one of the major rcasons
for the failure of the intelligence in
Punjab is growing discontentment among
the two prime intelligence organizations
of the country, i.e. RAW and 1.B., and
mistrust among the deputationists and
the direct recruits.

It is high time Government gives
ecarnest and sericus thinking to the
question of re-vamping and re-organiz-
ing the Central intelligence agencies,
i.e. RAW and I.B. on professional
ba‘sis, so as to make them more effec-
tive, efficient and useful.

Through you, Sir, and this august
House, 1 would request the Government
to consider the question of constitutiog
a highpowered Committee consisting of
experts in the field, and Members of
Parliameat representing various parties/
groups in Pailiament to go into all the
aspects of their functioning, and to
suggest ways and means to make these
organizations more powerful and
effective.

(vii) Inclusion of Cuttack city under the
Centrally spoasored integrated small
and medium town development
programmes

SHRIMATI JAYANTI PATNAIK
(Cuttack) : The city of Cuttack is situat-
ed at the bank of the Mahanadi Delta
in Orissa. At present, there is no
separate sanitary sewerage system for
the city. The storm sewerage as well as
part of sanitary sewerage is carried
through two open drains outfalling into
the main rivers Mahanadi and Kathjuri.
When the rivers are in spate, the water
of the drains cannot be discharged into
them, and the inundation is prolonged,
causing untold misery to the city-
dwellers and damaging large amounts of
valuable property. Therefore, it is
necessary to implement a separate and
effective sanitary sewerage system for
the city.

The Governmant of Orissa has
proPared a project to undertake propec-
sanitary and sewerage works for the:
city. The cost of the project js Rs.:
19,55,30,000. But the State Governe
ment is not finacially sound to bear the
cost of the project. This project will*
provide complete relief to the inhabi-
tants of Cuttack city from all storms
occurring within 80% of confidence
band, and practically relief in case of "

storms occurring in higher confidence "
band. Therefore, it is necessary to
implement the above projzct.

. I urge upon the Government to-
include.  Cuttack city under the

Centrally-sponsored integrated small
and medium towvn developmeat pro-

grammes, and the projects prepared by
the Government of Orissa for separate

sa.nilary sewerage system for Cuttack
City should be financed fully by the
Centre, or efforts should be made to

complete the Project with UNICEF
assistance.

(viii) Eogrdarshan Kendra for Sitapur
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